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FT.3T. 2206(3F).— FETT T T ¥ ArATTT, 1989 (1989 7T 24) T 2008 (2008 F71 11) (Frér
THH THE THT 36 ATAAH gl TIT §) i &1 205 i 3T-G1T (1) F T S, S A 6 T,
FETTI, 9T |l @ve 3, 39-ave (1), AT 25 Fawa¥ 2025 § THTi9d, AT T & & qATaT (3ITqC-
Tt Yo fEior @) it stferEET "ear #5400 (31) 25 TaFew 2025 (R 287 T80+ 747 3%
ATE=AT 2T AT 2) H I ATALAAT H I AqgAT H FAfAfde G =, Tsreem Trsg SR e
oM TEHTT | FUi-AHES-HIAST BRI TRASHT (A ¥ TS  [FomaEs, Tqeedv, Javwee
ST TRATAT % TS 6 (o707 36 ATSGaT & I AT # fAfafas i #1 afSia w2 & 1= smerT
ETRCIE VT EIE
ST I<H ATAGAAT T T, IH ATAIH i 1T 205 1 IT-eMT (4) F refi e gam=me 0=,
FATA TSTEATH THAHT 3T S ATERT § i@ 09.12.2025 FT THTILa 6T 37 =l

3116 G1/2026 @)
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Y STafH, =0 ATITHAT F 1T FAT AL § ot Tral F TIq0 | &, ST ATTIT T8
rterERTt gy et swamate & fiae e g2 off, 37 a9t o2 o= R @ o @ s g
3 T T STATATT L QAT TATE |

3T, ST ATAFH &1 a7 20 HT IT-GTT (1) F AT | FAT TIEFRET 7 (a1 RIE vl T
TLHTT Tl T FL & 8.

;AT g T TLRTE, AT TR | 36 [LATE o T g1 I 3T I ATert=ae &t 9y 20 Fi
ST-GTT (1) BT T&TT TRAT T TN Fd g0, T2 AT HAT g o6 S0 IUTa3 A= 1 # e
TAT<h TSI o oI Srfia T STusiT |

T THF ATATIE el T TERTE I ATATIH 6T geT 20 HT IT-TT (2) F ATEL H Tg S9orT
FAT & T = ATSREAT & TSI H YT B 2 S0 U5 AT § faAfae qfi a4t Aot &
h g1, 0 &9 8 e gt | [ia gr S

LA

TISTEAT ST & SATIE AUSA H o -HHas -Hast argL st ateser (e v afiarsm) % foo
STTErqE et o ST Tge el | 3 ATl STae<=T qigd a7 Aed qrH 1 diera fawor
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(T @)
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T S e
SATLANA

2. I =
Ty fREET-
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T fReT-
1/3 SITfa-
EETe .
ATUEER AR
4, AT T
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1/9 sTTfa-
AT 91, 38
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5, {H =

Ty fBeET-
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AL T TSI ST
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T |1, 38
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0.9793
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0.0726
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2. TS T
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1/5 SITfA- ST
BIREERCIGEALY
3. AT
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1/5 S-S
7. 3 GTaa
Tife fR=ar-1/5

(ot @)
TELLT JTHIOT
EERULEL
TIATT

4. FfATe T
e fRe-
1/5 STTfa- ST
T, 38 TAE
5. STEHITITH T
EUREREASIE
1/15 STTfA- STe
T, 38 TR
6. TFETH T
UMERELIE
1/15 sTfA- STe
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7. ATATTH O
T e
1/5 STTfa- ST
T, 38 TR

40

2.2581

633.385

0.0633

1. &I AT
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1/5 ST1f- STTe
T, 38 TR
3. HH A
AT 2T
1/5 ST STTe
T, I GIAE
Tfgw fRer-1/5

(ot =TT )
TELT TTHIOT
CETIICN
TIATAT

4, FfAT T
e fEeT-
1/5 STfa- ST
T, T8 TR
5. STEHIITH T
e fRET-
1/15 STTfA- ST
T, 3 GTaa
6. TFTIH
e fRET-
1/15 STTfA- ST
T, 3 GTaa
7. ATATH
ESEIMUEGISIE
1/5 STfa- ST
qT. I GTAEE

T 10.7807 2462.887 | 0.2461

[T, &, ST (AT /T8 TUE Ht /443599200 WT-25]
oraeh T, g Jemate Afary ([Hei)
MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 5th May, 2026

S.0. 2206(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways (North
Western Railway, Construction organization), Notification number, S.0. 5400 (E) dated 25" November, 2025 published
in Gazette of India, Extraordinary, Part I1, section 3 Sub-section (ii), dated the 25" November, 2025 (hereinafter referred
to as the said notification) and issued under sub-section (1) of section 20A of the Railway (Amendment) Act 2008 (11
of 2008) and Railway Act 1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government declares
its intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely "'Luni-Samdari-Bhildi Doubling
Project of the District Jodhpur in the state of Rajasthan.

And whereas, the substance of the said notification was published in daily newspapers namely “Rajasthan
Patrika ” and “Dainik Bhaskar” dated 09.12.2025 under sub section (4) of section 20A of the said Act;
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And whereas, out of the surveys of the villages mentioned in the schedule annexed with this notification, all
the objections were received within the stipulated time period by Competent Authority and accordingly, the same was
disposed by Competent Authority.

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declare that the land
specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed hereto
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of land with or without infrastructure coming in Tehsil Luni, District Jodhpur for Luni-Samdari-
Bhildi Doubling project (Special Railway Project) in Jodhpur division of Rajasthan state.

Land to
be
acquired
(In
Hectare)

Name Name Name Khasra/ Total Nature | Type Lagg to

of of of Survey Area of of :
acquired

- . . (In
District | Tehsil | Village No Hectare) Land Land In Sqm

Sr.
No.

Bhu-Swami/ Khatedaar Ka
Naam

1. Amararam, son of
Ghevararam,  Share-  1/6,
Caste:  Meghwal, Resident
Account Holder Resident
Account Holder- 1/6 (Full
Account) Rajasthan
Marudhara Gramin Bank,
Satlana Branch
2. Gangaram, son of
Ratnaram, Share- 1/9, Caste:
Meghwal, Resident Account
Holder
Barani 3. Gobarram, son of Ruparam,
1 Jodhpur | Luni Dudia 38 7.5433 Private | 1102.62 0.1102 Share- 1/3, Caste: Meghwal,
v .
Resident Account Holder
4. Bhakharram, son of
Ratnaram, Share- 1/9, Caste:
Meghwal, Resident Account
Holder
5. Bhimaram, son of
Ratnaram, Share- 1/9, Caste:
Meghwal, Resident Account
Holder
6. Surataram, son of
Ghevararam, Share- 1/6,
Caste: Meghwal, Resident
Account Holder
1. Kaluram, son of Durgaram,
share- 1/15, caste: Jat, resident
shareholder
2. Tejaram, son of
Tulchharam, share- 1/5, caste:
Jat, resident shareholder
3. Magaram, son of
Tulchharam, share- 1/5, caste:
Jat, resident  shareholder
Barani Resident share- 1/5 (full
2 odhpur Luni Dudia 39 0.9793 n Private | 726.882 0.0726 account) Marudhara Gramin
Bank Branch, Satlana
4. Mangilal, son of
Tulchharam, share- 1/5, caste:
Jat, resident shareholder
5. Laxmanram, son of
Durgaram, share- 1/15, caste:
Jat, resident shareholder
6. Lumbaram, son of
Durgaram, share- 1/15, caste:
Jat, resident shareholder
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7. Lalaram, son of
Tulchharam, share- 1/5, caste:
Jat, resident shareholder

1. Kaluram, son of Durgaram,
share- 1/15, caste: Jat, resident
shareholder

2. Tejaram, son of
Tulchharam, share- 1/5, caste:
Jat, resident shareholder

3. Magaram, son of
Tulchharam, share- 1/5, caste:
Jat, resident shareholder
Resident share- 1/5 (full
account) Marudhara Gramin
Jodhpur | Luni | Dudia | 40 22581 | 0" | private | 633.385 | 0.0633 | 5O ?\;Z';;?iaf“a“a”:on o
Tulchharam, share- 1/5, caste:
Jat, resident shareholder

5. Laxmanram, son of
Durgaram, share- 1/15, caste:
Jat, resident shareholder

6. Lumbaram, son of
Durgaram, share- 1/15, caste:
Jat, resident shareholder

7. Lalaram, son of
Tulchharam, share- 1/5, caste:
Jat, resident shareholder

Total 10.7807 2462.887 | 0.2461

[F. No. -:NWR/HQ/S&C/ 443599200 Vol- XXV]
VIVEK SAXENA, Chief Administrative Officer (Const.)
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